LLOK SABHA DEBATES

LOK SABHA

Thursday, March 25, 1971|Chaitra 4,
1893 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr. Speaker in the Chair)

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported Shortage of Small Coins in the
Country

SHRI S. M. KRISHNA (Mandya): I
call the attention of the Minister of Finance
to the following matter of urgent public
importance and request that he may make a
statement thereon :- -

The reported shortage of small coins in
the country.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): Mr. Speaker Sir,
some complaints of shortage of coins in a
few centres of the country are being received
from time to time. Government are aware
that such complaiats have increased of late.
However, the Reserve Bank of India have
been making additional supplies to their
small coin depots in centres from which
complaints are being received. They have
also been issuing large quantities of small
coins through their counters. Government
have also taken steps to increase production
of coins. For this purpose, the Mints at
Hyderbad and Alipore are working for 60
hours a week, as against 48 hours earlier,
from 19th October and 9th November, 1970

pectively. The Bombay Mint has been
t to two shift working of nine hours each,
th an incentivescheme for the workmen
om the middle of January, 1971. Steps
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are being taken to introduce two shift
working, with an incentive scheme, in the
Alipore Miut also. As a result of the
measures already taken, the average daily
production in the Mint has increased from
about 12 lakh pieces, when they were
working for 48 hours a week to about 35
lakh pieces. It is expected that the pro-
duction of coins in the Mints is likely to
rise from 5,500 lakh pieces in 1970-71
to about 18,500 lakh pieces in the next
year.

Hon'ble Members will appreciate that
with this increased production, the supply
position of coins will improve considerably
and the temporary shortage, felt in certain
iocalities, will ease gradually.

SHRI S. M. KRISHNA : The shortage
of coins in the country has added a new
dimension to the current inflation and the
statement that has been placed before the
House is the least encouraging in the sense
that the hon. Minister has not been able to
appreciate the magnitude of the problem.
Every housewife in this country has been
undergoing the torture or the agonising
experience of being told by the shop-keepers
that they will have to come with the correct
change in order to buy a particular material.
I am sure that even Mrs. Shukla if she finds
time to go shopping would certainly be
confronted with this frustrating and agoni-
sing experience. We have got reports to
this effect from many parts of the country.
In Bombay the Foodgrains Dealers’ Associa-
tion have given out a warning that all those
ration-card holders who come to buy rations
will have to bring the correct change in
order to get their daily supply of rations.
In Modinagar the shop-keepers have created
their own floating currency. They issue
paper coupons and instead of changes these
paper coupons are being utilized. In the
DTU Delhi we hear that even girls are being
asked by the conductors to go to Scindia
House to collect their change. Just imagine
the position, They pay one rupee in the
bus and in order to collect the change of 85
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[Shri . M. Krishna]

paise they will have to go all the way to
SCMII HMGn

Now I would like to pose three pointers
to the hon. Miaister. Is it not a fact that
in April, 1970 the Reserve Bank of India
withdrew about Rs. 20 crores worth of
small coins because they were all worn out
coins ? Secondly? 1s it not a fact that the
Bombay Mimnt has take: up foreign orders
from Thailaad and Greece ? When we were
not able to fulfil our internal requirements,
I wonder at the famsightedness of the
Reserve Bank of India in taking up these
foreign orders just because they provided
Rs. 33 lakhs worth of foreign oxchange. |
also learn that there are many more orders
being placed with the Bombay Mint; parts-
cularly, there are requests fromm Ethiopia,
Brazil and Ceylon.

Thirdly, there has been some sort of
black-marketing going on in these smail
coins. You find a big queue in the Reserve
Bank of India here in Delhi where if one
gives 85 paise worth of coins he gets one
rupee. Seemingly poor people have been
queuing up at the counters of the Reserve
Bank of India here. They collect 85 paise in
coins and go to the nearest dealer who is &
middleman and some sort of a profiteer. He
melts all those coins bevause recently the
Government raised the price of nickel and
copper. So, I would like to know from the
hen, Minister as to how many cases have
been registered. against these anti-social
clements who are indulging in such black-
marketing and profiteering. Has Govern-
ment made any efforts to bring them to
beok ?

SHRI VIDYA CHARAN SHUKLA:
The complaint voiced by the hon. Member
is spbstantially correct. I am not trying to
reduce the magnitude of the problem; I have
only given the history of how thir problem
arpae, | would give a liftle bit more of
detail so that hon. Members can appreciate
how this difficult situation has arisen.

In 1968-69 the demand that the Reserve
Bank made on the minfs was 10,268 lakh
pieces. Apminst this demand the mints
sapplied thern 314,246 lakh pieces. When
the coin programme [fbr 1969-70 wis being
drawn up the demand by the Reserve Bank
was drastionlly teduced from 10,268 lakh
picoss to 4700 lakh pieces. Theefore,
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production in the various mints had to be
drastically cut down. There was spare
capacity but because the demand by the
Reserve Bank and the coin programme as
drawn up by the Reserve Bank was reduced,
production in the various mints had to be
reduced.

After that, when through the State
Trading Corporation certain foreign orders
were received from Greece and Thailand,
they were accepted, not at the sacrifice of
production for local needs but when this
production had to be cut down. They were
accepted for being minted at the Bombay
Mint.

After that the complaint about the coin
shorlage started coming . Therefore, as |
have said in my onginal statement, we
started a ctash programme of minting in the
various mnts, particularly in Bombay and
Alipore. In the Hydcrabad Mint the
machinery is very old and it cannot be used
to its optimum capacity. Wc have now put
the mint in Bombay to two shifis, as]
said, asd in Alipore it will be put o two
shifts with the centive scheme very soon.
Therefore, the situation has started eabing
up.

The two other factors pointed out by the
hon. Member are also substantially true, that
s, regarding the metallic content of the
small denomination coins like 2 paise, §
paise and JO paise coins. As a result of the
alloy that was being used particularly
because of the devaluation of the rupee in
early 1966, the face value of these coins
became less than the metallic value. There-
fore, there was & tendency amongst the
peoplé to not only hoard these coins but
also melt them and take the alloy out of
it and use it for their purposes, This
shottage became a littld more acute, But
now we have taken measures, as ! stated
eartier in the last Parliament, fo change the
alloy composition of (Hese small coins
and make them from cupro-nickle to
aluminium magnesium coins so that the face
villue will always remain more thin the
metallic value of the coins, With ‘the
crash programme that has been launched,
1 hotre, the shortage will be socon over-
come.
Oné point that ke particwlady wanted
ask from me was whether the Réserve
bas withdeawn Rs, 20 croves worth of

Efs
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coins, The small coins are normally with-
drawn from circulation. But the receipis at
the Reserve Bank have not been very satis-
factory, We have roceived only about 2
per ceat of the total coins that were issued
or in certain cases, probably, of 5 p.
coins, only 20-per cent of the coins
issued have been received back. That was
only done to see that they were not melted
or misused, There were also coins which
had become by circulation unusable. There-
fore, they had to be witharawn. I do not
know the exact figure of the coins with.
drawn, This is regularly done by the
Reserve Bank m order to see that omly
usuable coins remain in circulation.

As I stated before, forcign orders were
accepted only when ihere was surplus capa-
city available ir our mints. In order to give
overtime and working facilities to our
workers, we accepled these foreign orders
and, n addition, that gave us some Benefit
of the forcign e¢xchange carnings. 1 can
assure the hon. Member that we shall not
accept any foreign orders from anywhere
unless we are able to meet our internal
demand first, Only after we have met our
internal demand, only then the question
of accepting further foreign ordess will
arise.

As far as the cases registered for misuse
of coins are concerned, we got the Jegal
position examined. Unfortunately, there is
no law under which such people who hoard
the coins or who melt the coins can be
prosecuted, Therefore, the only way that
we can do is to make sufficient and proper
supply of small coins in the country so that
the hoarding becomes unnecessary or
becomes unprofitable.

Also, another thing that I pointed out
is that the metailic composition should be
made in such a way that the face value of
the coins always remains more than the
value of the alloy in the coins,

With these things that I have stated,
1 hope, we will overcome the acute difficulty
that is being felt at present,

DR. KARNI SINGH (Bikaner) : The
shortage of coins in the Indian market has
beon there for neatly a yesrnow. Itisa
matter of very great regret that the Govern-
ment h8s not even been able to amticipate
the shoctage and take adequatesteps to help
the people. 1 am not against our country
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minting coins for other countries like
Greece, Thailand, etc. But the first and
the foremost responsibility of this Govern-
ment is to take care of our own people.

Now, one of the questions that 1 want
to ask many of which he has aiready
answered, is this. Have you taken any
steps to carry out raids to collect these
coins that are being hoarded ? I know no
law exists, as you very rightly said. But I
want to know whether the Home Ministry
has carried out raids to collect these coins.
1 want to know what is the difference bot-
ween the intrinsic value of the coins and
their face value. You have only brogdly
hinted at it. But you have not told us
what is the difference between the imtrinsic
value and the face value of the coins.

Another point that 1 wish to ask is this.
You said that this shortage will be eased
grudually. But the country is anxious to
know the definite date by which it will ease.
Now that you have such a big majority and
are in & positition to carry out your pro-
gramme, could you not give a definite date
by which this problem will be solved once
and for all ?

SHRI VIDYA CHARAN SHUKLA :
As to the questions asked by the hon.
Member, firstly, about the raids, unless we
have the legal powers, we canmot carry out
the ruids and seize the coins. Unless we
make out an offence to hoard coins
beyond a certain limit, beyond a certain
number, we cannot raid the premises
of any particular individual or citizen and
eay that he is committing an offence of
hoarding these coins. So, the question of
raids does not arise unless we change the
legal situation.

The difference in the face value of the
coins is almost double. That is to say, if a
five paise coin is melted they would get a
return of ien paise and il & two paise coin
is melted they would get four paise out of
it. Roughly, T am’stating the position. So,
the metallic composition of the coins has to
be changed and, as 1 said earlier, this has
happened particularly after the Devalugtion ;
as most of these alloys are imported, the
difference between the face valueand the
intrinsic value of the coins has become a little
more.

He has asked about the definite dite by
which 1 expect the coins shoriage to be
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eased, 1 think it would be very carly, but
I would not hazard a guess. We are trying
to see that in a few months and as early as
possible we do it. I cannot give the date
because it depends upon many factors, but
I am sure it will not be too late, Jt will
be earlier than later.

ot wew fagrdt araddt (vnfee) -
oo AERY, AW ¥ A% O A w0
¢, faait Fyger wix fAzdt & ¥ ot i
Fag T NN
T%T HEIT wawt g4y ¥ o7y & fF ag
i T g vt @, e ag ag
ey 3t fegfo & «FY & fo og w9
a% of & ot | & v wgar § fe
Ty #Y w0 & qr F et W gEy
g #a g fudft) g w9 el
wfAT § 99 @ d9T it wgy
A s & fold w9 QR E
$fraraam ot @ & 2’702"?0?0
wfedi & areT Tl swedt w3 o §)
"t wgRT waed fe [md & W
&Y g IAF) ogy %% fast Wl 3w
FI RN QT v ¥ fag PR s &
FAW TEIY | T AT HT  TATT I Y
@ i fr g Al B @ o,
oedy g S ) wUT aEre fafewa
gafi & s TAArd A wd o A
T8 FT awdY @ wrw W F) oeea N
91¥ ow fafios safe & e da qd
T Ewar g ?

T% o1 ara & ag sy g §
mrogaw g fs ol Y mEr W
e @ W} e el o wrg sk ok
TEE TAT FT AN ¥ FA wES

farg?
it fwr wew gow : &war gwr ¢
s waw fagr® e : W TR
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wTg ¥ge ® Ak § o fawre WY
Elag U ww aF T WK
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At w3 qrF ga% fag war s frar

wy?

ot faey wew gew : ST @ A
oY ST quT § SAN & wrk w7 vy ¥
et g dfen & fex & wwwm Ao
ZaT | oE g A ag gy war fe -
T #Y wR W g g FW fred | &
A [F AR ¥ G TAATET q7 /R A
qgN (3F ST 7 IV frar g gww of
TA9TAT 4r fE 1969-70 ¥ 9w g qTH
ward s @t 7§ i 3w awg foag
¥ 3 w1 f5 Iy avx Y 13,000 At
weqr e #1 O 99 W W §T EW
4700 ar AW T, WIC W A@H
g ) gATU WIGAY &7 SR 47 39
& fgara ¥ 99 ® Yuoee foar | S
ae g qaerar e ogw @ oY g
oo oft f 20 & Tomr &Y FY Q)
@ & 1 9% I ¥ Y veAd A wawr
&1 ok I sfafrnr xeers g
dar %% 3o avasy ¥ e, 99% A
aeat faz i weige fre, g3 wag 9X
zaq fawe & gwd v wOm gE fsar)
IeTET AYT HT FYAT v g W fer
2 | AW R WY WA AT QR | v
¥ g5 wist & 21 wger § ) Poad dw
& fas 5,700 arer Afaw AN aiv
IOE g 93X gER weAr o s
130 W & WIER FEQ o
JERT ER arar § ¥g 18,550 ww
difew w1 Gt arar § 1 ww oo & waTer
eteer & w3 g @0 3y o wrdark et
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frearagde vy wwa § fis ol Y o
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T9 aTE B AN Y gwAATgEs 9
THATTIF A FT §F |

wgt oF oy 71 gArw § H4 a§
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®Y a7 AY § 1 §Y A7 1966 ¥ & Afww
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FTh Ik qIg FT N FOTANT 97, I9
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dmfaw w1 w2 fear § | T8 Frow el
W WY T Ay aTg w7 A wedtwE
¢ g AT A, IR AT g A
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[ = wwer fowr wyw]
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¥ T ) ¥ Al WA ard o W
R

SHRI BEDABRATA BARUA (Kalia-
The hoarders and those who melt
I Lave been doing his type of thing
al times in the history of our country,
‘they have done It once or twice even

: FTPA AAHT
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after Indepeadence. Why should Govern-
ment not settle this issue once and for all by
saying that the metalic confent will always
be lower than the face value to such an
extent that it will not at all be of any use
to melt the coins 7 May I know whether
Government will once and for all think in
terms of devalumg the coins further 7 1
am told that the Security Paper Mills at
Hoshangabad is producing cnough security
paper. May 1 know whether Government
think in terms of producing some smaller
denomination currency notes 7 They are
alrcady in usc m the form of stamps, bus
tickets, and s0 on  Why should Govern-
ment not regularise the whole thmg by pro-
ducing sume sort of smailer denonurational
currency notes for 50 paise and s0 on? 1
am only making a suggestion. Only Mem-
bers of Parliament may be able or may
afford to pay more for every item, but at
not everybody who can afford to do so, all
the time.

1 would also like to know whether our
mints arc really overworked. 1 think we
have four mints. 1f they are really over-
worked, then il is quite proper to export the
coms  We are all the time saying “Export
or perish’, and, therefore, certainly, we
should export coins, and n will be quite
good, and Government sould do it. But in
that case, have Government really assessed
the com requirements in the country once
for all 7 After all, paper currency has been
nrinted and it is mn sion now, and we have
today much more paper currcncy going about
n the country than at any time in the past.
S0, it 15 necessary that Government will have
to assess the coin requiroments of the
country.

In view of this, may 1 know whether
Government have considered the question
of setting up apother mint, so that not only
do we export our coins, but we alsa produce
enough for meeting the local requirements
30 that the present type of discomfiture and
difficulties do not agise for the public in the
future 7

SHR1 VIDYA CHARAN SHUKLA :
The hon. Member has made quite an
interesting suggestion regarding paper coina.
[ do not think that, that suggestion s at all
welcome, because in fact, it will worsen the
situntion, as ¥ can prove it,
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As T have said, the only way to meet
the difficulty is to produce coins in such a
way that they would always be in abun-

and not in short supply and that is
the only effective answer to the present prob-
lem. AsI have said, our minis are not
overworked, but in some, as for instance, in
the Bombay mint, there are twa shifts, and
some incentive schemes are also there which
the mint workers could take advantage of.
I necessary, we can have more mints. At
present, we have three mints, not four, and
they are able to meet the requirements at
present.  If we nced more munts, we shall
set up more, but the need for such a step
has not been felt at present.

As far as the assessment is concerned, it
is made quarterly and annually by the
Reserve Bank of India in advance, and they
frame the coin programme and give it to us
and acconding to the coin programme given
by the Reserve Bank, we mint the coins.
That asscksment procedure or process goes
on regularly

P,

11.28 hrs.
PAPFR LAID ON THE TABLE
Notffication under Indian Telegraph Act

THE MINISTER OF COMMUNICA-
TIONS (SHRI SHUER SINGH): Ibegto
lay on the Table a copy of the Indian Tele-
graph (Eleventh Amendment) Rules, 1970
(Hindi and English versions) published in
Notification No. GSR 2030 in Gazeite of
India dated the |5th Deccmber, 1970, under
sub-section (5) of section 7 of the Indian
Telegraph Act, 1885, {Placed in Library.
See No. LT-13/711.

11,28} brs.
RE: MOTION FOR ADJOURNMENT

o wew fegrdt woReh (vfirare)
% Pedrer ey agar f f 8% ot W
Vs et w1 30 90 Wy gAfNwTC
] gomw w1 fesw &% svafe
T T Y ) & Adg ¥ ow naw §
Tt dwe Awe wo fodr ag 4 sie d
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Rz gy ¥ dq ¥ we K F
oz e A 1w o ¥ oA €.

MR. SPEAKER : I am sorry that the
hon, Member is seeking to raise it here. 1
had already told him the whole position in
my Chamber...

st wze fegrd s . dwe ;|
difere argar § 1 & Fuw oF gaTe @
& A8 § W e g o & § oW
N wiw A =gy | § dwe 9T wyr &
wo | & wigwY gorem & faers o
HIAEAT 57T 8 orgar | afew sy 7%
Ty v fir ag oF AT WA
fomr &Y wiw g1 9€Q & | FHA g &7
# zdyEa FvET § a9taY @Y wioag
T qATH FT FE WA A2 @ fw
g Y T ¥ dwe 9T e sTEAT
mEw X €7 WA 1 IW AEW 9T 9@
feear w1 <gr &1 IWF awg} F1§ weAr w0
asdt & « wy A7 fafrey & 93 fr <€
g & o d9T fvx FumE gy § Sew
A ¥ ag A3 § oF agaew §, faed
FAAT F T FY GIF g 4w |

MR. SPEAKER : [ would request him
to sit down, Are these ballot papers hand-
ed over to him by some candidite or some-
one else 7

SHR1 ATAL BIHARI VAJPAYFF :
Yes, by a candidate, a former MP. He is
a responsible citizen of the country,

MR. SPEAKER : They are handed
over by a candidate, 1 have thought over
it. 1 had a discussion with him in my
Chamber, Let him please be sure that I
have all respect for him. He is an old
colleague and leader of a party. [ do not
think it is proper to suspect that I have
any further doubts about it, But therc are
two sides to this. I do not think an
adjournment motion can be allowed on any-
thing which would be the subject of a
judicial decision or the subject matter of 2
petition before an election tribunal,



